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OPeN COURT 

Ct.NTAAL ADMI NI STRATIV2 TRIBlNA L, ALlAHA PAO RET\JCH, 

A L L A HA BAD -----------
DATED : ALLAHA'PAO THIS THE 17TH DAY OF JANU'\RY, l996 . 

C 0 R A M : 
Hon •ble Mr: , Justice B.C .Saksena , VC. 
Hon •ble Mr . S . Das Gupta , Mernber:-A 

CONT E~~Pf APFLICl\TION NO , 729 of 1993 , 

IN 

ORISIT\JA L APPLICATION NO . 1214/1992 . 

-------~-------------------------

1 , The VE lfar.:.? Association .(Ex- Ser:vicemen )Kanpu: throuoh 
its Genera 1 Secr:e tarySri K. P . Srivastava . 

2 , Sri K. P . Srivastava resident of 237/6 , F.O . Jajmau J . ~ 
COlony , Kanpur , 

3 . Sri R. C . Srivastava S/o . late Sr i SudaMa La 1 
Srivastava . 

4 , Sri S . F . S . fvlar\·aha, S/o . late Sri R .S . M3n•·aha , 

5 . Sr i R.C.Pal"ldey S/o , late Sri P .N . P3 ndey 

6 . Sri S~va Sinah son of lata Sri Harbans Sinqh 

7 , Sri R .C .Gupta son of Sri B. P . Gupta . 

8 . Sri M. K. Lodhi S/o. la te Sri Shyam lal 

9 . Sri K. K.Avasthi s/o . late Sri Ram tte nohar Av·asthi . 

1 0 , Sri Go vil"l d Sinqh son of Sri Bhaqwan Singh 

11 , Sri A. K.Dvdved i s/o . late Sri H .R .fA,•ivedi. 

12 . Sri K.K.Ra i s/o. late Sri S . B. Ra i , 

13. Sri R .C .Kat iyar son of late Sri Mit ra Sen Kati{ar . 

lft, Sri P . K.Tr:ived i s/o . Sri L . N.Trived i 

1 5 , S~i Y.V.Sinqh son of Sri S.L. Sinqh 

16 , Sri R . K.Tevar i s/o . Sri B.D .Te¥·a ri 

17. Sri S .N. Gu r; ta, son of La te Sri B. L.Gupta , 

18 , Sri Rama Kant son of Sri Raj Narain . 

19 . sri H . S. Adv·ani SO"l o f Sri late R. V.Adv•ani. 

2C . Sri B.S .Pandey son of Sri Ma rkandey Pandey , 

21 , Sri H. K. Pandey son of late Sri P . D. Pandey 

22. Sri P . ~ . Mis ra son of Sri s . ~ . Misra . 
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23 . Sri A. P. P.agchi son of Sri J. P . Bagchi 

24. Sri Tr i lo k Sinqh son of Sri BhaCJv•a l"l Singh 

25. Sri Bachi Ram son of Sri Dhan Ram 

26. Sri Pyare La 1 son of late Sri Manga 1 Pd. 

27. Sri Hori La 1 Pa 1 s/a.late Sr i Radhey La 1 Pal. 

28 . Sri J .V .Trindatie S/o. Sri K . S. Trindidade, 

29 . Sri D . C. Vi ~\'·akarma s/o. late Sri Dhani Ram 
Vishwakarma 

30 . Sri Rarnesh Chan::Jra Cha"' ur"ad i s/o . Sri Anant Ram 
Chat ufve d i • 

All emplo yees of Reserve Bank of Ind ia, Kanpur • 

• • • Apo licant/ 
Ie tit i oners . 

(BY ADVOCAT c SRI G . N. VER~"A & SRI SHYAM KUM~R) 

v E R sus1• -----

Mr$. R . S. Khan , l.hief Contro llr of Defence , 
Acco •Jnts {Pensions), Draupadi Ghat , Allahabad • 

• • ,. •• Re s po n de nt • 

( '3Y AQVOCATc SR I N . A. SII\TGH) 

0 R D E R (Oral) -------
{By Hon . Mr . B.C .Saksena , V .c.) 

Sri C. S. Singh, learned counse 1 for the 

respondont has brought to our notice the fact that 

0 .A .No .1214 of 10Q2 was decided a longwi th con'1ected 

O.As. by a decidion ~ated 20 .7.1995 passed by a 
' 

Division Bench . Conseque nt to dismissa 1 of the said 

0 .As . in one of the co'1tempt pet it ion arising out of 

an application No . 544/93 with CCA No .1338 of 1993 

separately(Ex . Servicemen We lfare Assoc i ation , Kanpur 

Vs. Mr$ . R . S. Khan was also d isrosad of hy order 

da;ted 23 .11 .1095 . o. A. No . '5')4 of 1903 , •. as also 

decided amonns the va rious O.As.by the a fore~aid 
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judqment. We,accordingly, are of the opinion that 

this contempt application which wa s filed for allened 

wilfu l d i sobedience on the part of the responcent 

to comply ... ith the interim order passe d, deserve s to 

be disposed otl" Since the interim order no longer 

s urvive.S. ~e not ice is s ued to trJe re spof'lde "lt is 

discharged. 

(8J6.~ 
Vice -Cha irma n 
~------------

M=rnber -(A )) 
------------
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